
[22 August, 2005] RAJYA SABHA 

the Rajya Sabha and resolves that the House do proceed to elect, 
in accordance with the system of proportional representation by 
means of the single transferable vote, one Member from among 
the Members of the House to the Joint Committee to fill the 
vacancy." 

The question was put and the motion was adopted. 

Motion for Election to the General Council of the Indian School 
of Mines, Dhanbad 

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT 

(SHRI ARJUN SINGH): Sir, I beg to move the following Motion: 

"That in pursuance of the provisions contained in clauses 

(ii) and (iv) of Rule 4 read with clause (3) of Rule 15 of the Rules 

and Regulations of the Indian School of Mines, Dhanbad, this 

House do proceed to elect, in such manner as the Chairman 

may direct, one member from among the members of the House 

to be a member of the General Council of the Indian School of 

Mines, Dhanbad." 

The question was put and the motion was adopted. 

MATTER RAISED WITH PERMISSION 

Re: Award of   Death Sentence to Shri Sarabjit Singh, by the 

Supreme Court of Pakistan 
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